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present : The Hori'ble 6ri K.V. 
prahladan,Admn.4ember 

Heard Mr A.M.Singh, learned 

' counsel for the applicant. 

Application is admitted.Issue 

notice to the respondents. 

List on 21.1.2004 for written 

statement and further orders. 

I 

	

'1 	 Member 

Heard learned counsel for 

) the parties. 

	

I 	Order passed separa ely. 

	

Me ' 	èr(A) 	 Member T) 



1• 

- orcbi S? j-/i2/o3, 

3e,1 	-c  

c 

/4r tfo 

~D)J~
Q 

el 
 

b L 	A 

19L 	j2- 

2 O 

AS 

7jeC 	
1f7 

xo± Iimio birii biH 	 O.iO.. 

.aoJq 9u1.t 

hcaiq i9OQ 

(A) sdrrem 

Qq 



\J\' 

CENTRAL ADMINISTHATIVIs TRIBUWL. OUWAHArI BENCH. 

Q Original Applications.No.269. 270. 271. 277, 278, 	 1 
279 and 280 of 2003. 

Dte of order ; Thu the 21st Day of January. 2004. 

The Hon'ble Sri Bharat Bhuaan. Judicial Member. 

The Hon'ble Sri .v.prahIadan, Administrative Member. 

Shri Chongthan Sunilktunar Singh (OA.269/03) 

flt. A.Ieworibala Devi (OA. 270/03) 

Sri'Elangbam arojenkurnar Singh (O.A.271/03) 

Sri•Laiahram Jayenta Singh (O.A.277/03) 

Sr± .ThOkchom Sanaaima Singh (O.A.278/03) 

i Okra_rn Rarnéshwor Singh (O.A.279/03) 

ri!r.D.Hijainkha Cniru (O.A. 280/03) 	 Applicants 

By Advocate Sri A.M .Singh. 

Vi3rsus - 

1 Union of India, 
represented the Secretary to the 
06vernment of India, 
Ministry of Home Affairs. 
New tthi. 

2.. The Secretary to the Govt. of India. 
Ministry of Finance. 

:;.NewDelhi. 

3 The Director Osneral of S.S.B, East Block-V, 
R.C.Puram, New Delhi-66. 

4. ?The chief Veterinary Officer. 
Directorate Office. 
S.S.B,, R.K.pUrarn.NewDelhi-66. 

5 • The Divisional organisation/Inspector General 
Maniour and Naqaland Division, Lamphel, 

• 

Imphal. Manipur. 	 . . . espondents. 

By Sri A.Deb Roy. Sr.C.G.S.C. 

OR D ER (ORAL) 

SF± BRARAT BHUSAN,MEMBER(J) 

The aforesaid o.sinvolving identical questions of 

la_w and tacts are being disposed of by this common ørder. 

2. . 	The applicants in all the cases are Senior Field 

AssIstant (Veterinary) serving in Special Service Bureau (SSB 

for short). The case of the applicants is that 1the veterinary 

establishment in 	 oranisation or Directorate or Institute. 
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there exist a certain post or posts with normally a nen-

Clature as VFA or stockman or Animal Husbandry or Veterinary 

Compounder or Vaccinator or Dresser or Field Assistant. Their 

main work is to render minor veterinary service like VaCCina-

tion castration, dressing of wounds treatment of animal. So 

works of every such post either of the Directorate of Assam 

Rifles or B.S.F or other organisation are to be treated as 
Same in view of the Section 30(b) of the Indian Wterinary 
Council Act 1984. And moreso the minimum qualification of such 
post is matriculation with diploma or certificate or experience. 

It is Stated that as discussed in para No.55.284 of the 5th 
Central Pay Coxnjnj.ssjon by taking these different nomenc lature 

of post into account, fhe pay scale was recommended to revise 

equally to .45oo-7000/.. so that there may not arise any 
question of pay anomally. But the respondents failed to 

implement the same without any cogent reson and denied the 
right of the applicants to enjoy the said revised pay sc ale. 

It has been contended that the pay scale of similarly situated 
veterinary compounder of Forest service and compounder of 

8.3.? have already since been revised to 

It has turther been urged before us that tor the purpose of 

the similarly situated veterinary L"ield Assistants Serving 

in Asaam aifles had taken the matter to the Tribunal and the 

GUWahatj tiench of the Central AdminstratIve Ttinunal nad 

granted them the relie* while disposing of 0.A.65/2002 on 

A.L.12.2002. The applicants submit that reliet on similar line 

be granted to them as well. The relief claimed in the O.?s 

areas under 

(1) Respondents be directed to upgrade the pay Scale 

Of 	(3.3.8) to Rs.4500-7000/ in parity with 	.terj- 
nary Compounder of ?orest Department w.e.f. 01.01.1996, 



- 	-_ 

(ii) to direct the Respondents to consider for changing 

the :ncmenclature of the present petitioners post of sr.vF.As 

either Senior Veterinary Compounder or Sr .Veterinary Assistant 

etc. 

	

3. 	The learned counsel for the applicants at this stage 

submits that the representations praying for grant of such 

reliefs had already been submitted by them to the Ministry 

of Home Affairs, Government of India but they have not received 

any favourable reply so far. At this stage, the learned counsel 

for the applicants urges that the applicants .wd immediately 

	

• 	the 
furnishLccpies of the representations in respect of all the 

applicants to the respondents for their kind consideration. 

This being so, in our view this batch of C.As can be disposed 

of t this stage itself by giving direction to the applicants 

to move fresh comprehensive representations before the respon-

dents, within a period of 15 days from today and thereafter 

the, respondents ahall proceed to dispose of the same within 

a period of 2 months thereafter by taking into consideration 

the observations made by the Tribunal in O.A.65/2002 in its 

judgment dated 11.12.2002. 

All the above applications are accordingly disposed of. 

No'order as to costs. 

A Copy of the judgment be placed in each Case file. 

sd/flI1BR () 

Sd/11EMBR (3) 

I 
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IN THEcENTRAk'ADMIN$r.RATtvE TRIBUNAL 

GUWAHATI BENCH 

ORIGINAL APPLICATION N0.191 OF 2003. 

I 	 Shri Okram Ram eshwor Singh. 

Applicant. 

- Versus- 

The Union of India and others. 

Respondents 

(:D~~ 
SI. 
No. 

Nomenclature 
of documents 

Brief description of documents Page 
 From To 

(1) (2) (3) (4) 
 Application Application filed by the Applicant I - 18 
 Affidavit Affidavit of the Applicant 19-20 
 ANNEXURE Ni Certificate of Y .S.L.C. 
 ANNEXURE A/2 Certificate of Veterinary Field Assistant 

Course.  

 ANNEXURE A/3 Call letter dated Z9/1Z/I995: 

 ANNEXURE N4 Call letter dated/C/09/19%.  

 ANNEXURE A/5 Order datedZ9/!O/19262 - 

 ANNEXURE A/6 Letter dated 17/03/1993.  

 ANNEXURE A/7 Relevant page showing pay scale of 
Veterinary staffs of the S.S.B. in the 
Central Civil Service(Revised Pay) 
Rules, 1997, First Schedule of Part AP!I  

 ANNEXURE A/8 Relevant portion of Section 30 of India 
Veterinary Council Act, 1984.  

 ANNEXURE N9 Relevant page showing the pay scale 
of Forest Deptt.  

 JANNEXURE A/10 Memorandum dated 26/02/1 990. - 

 ANNEXURE Nil Relevant page containing Appendix-Il 
of the Hand Book of ICAR.  

 ANNEXURE A112 Relevant page of ROP, 1997 Part B 
SLNo.XXII.  

2 

 ANNEXURE A/l 3 Order of the Hon'ble Central 
Administrative Tribunal dated 
11/12/2002.  

2 

 ANNEXURE NI 4 Convey letter of the Government of  
India dated 28/10/2003.  

 ANNEXURE N15 Representation dated 20/02/2002. 
 ANNEXURE N16 Memorandumdated 14105/2002. 93 

Signature of the Applicant 
For use in Tribunal's office. 	

I 
Date of filing 

Registration No. 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL. 

GUWAHATI BENCH 

Original Application No.2-1 of 2003. 

Shri Okram Rameshwor Singh, aged about 34 years, 

S/o 0. Goverdhon Singh, by occupation a Senior Field 

Assistant (Vety.) in S.S.B., now posting at Sub Area 

Organiser, S.S.B., 
.. Manipur, Nagaland 

Division, a resident of Thoubal Okram, P.O. & P.S. 

Thoubal, Thoubal District, Manipur. 

APPLICANT. 
- Versus - 

S 
	 1. The Union of India through its Secretary to the 

Government of India, Ministry of Home Affairs. 

The Ministry of Finance through its Secretary, 

0(:~ , 
	 Government of India, New Delhi. 

The Director General of S.S.B., East Block-V, 

R.C. Puram, New Delhi - 66. 

The Chief Veterinary Officer, Directorate Office, 

S.S.B., R.K. Puram New Delhi - 66. 

The Divisional Organisation/Inspeclor General, 

Manipur and Nagaland Division,, Lamphel, Imphal, 

Manipur. 

RESPONDENTS. 



H 

Details otArrnlication :- 

Particulars of the order against which the application is made 

Against the inaction of the Respondents in implementing the Central 

Civil Services (RP) Rules, 1997 in the other words for non implementation of 

the Central Civil Services (Revised Pay) Veterinarians (Veterinary Staffs) of 

the S.S.B. which has been nomenclatured as Senior Field 

Assistant(Veterinary) for short (SFA/V). 

Jurisdiction of Tribunal :- 

The applicant declares that the subject matter of the present case 

where he wants redressal is within the jurisdiction of the Central 

Administrative Tribunal, Guwahati Bench. 

Limitation :- 

The subject matter of the present case is as regards to unequal 

treatment in implementmg the CGS (Revised Pay) Rules, 1997. There is a 

delay of 515 (five hundred fifteen) days in filing. 

4. 	Facts of the case :- 

(A) The applicant is a bonafide citizen of India having permanent 

residence at Kangjabi, Imphal, P.O. & P.S. Imphal, Imphal West District,. 

Manipur. The present Applicant is an educated person possessing the 

following certificates and degree :- 

(i) 	He passed 	in the year 1Sfl 

Elementary Animal Husbandry and Veterinary Science 

Examination 1987-88 from Veterinary Filed Assistant 

Training Centre, Govenunent of Manipur. 
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True copies of certificates (i)1n,c and (ii) 

Veterinary Field Assistant Course are enclosed 

herewith and marked as Annexures-A!1 and 

Al2 respectively. 

After successful completion of Veterinary Field Assistant Course the 

Applicant joined in the private Poultry Industry for about one and half years. 

While the Petitioner was serving in the different Firms, received a call letter 

from the Directorate of General Security Office of Divisional Organiser, 

S.S.B., Manipur, Nagaland Division vide Memorandum being No.7 1t/C/ 

dated appear for Physical Efficiency 

Test the Directorate General of Security Office of the Director, S.S.B. 

issued another call letter vide Memorandum being Noi7 tPc 1 

/9 fO 	dated 	- 1to face an interview to be held in the office 

of the Di%isional Organiser S.S.B., Manipur & Nagaland Division, Imphal. 

0 	 True copies of the call letters datedfl9//1/ j .- 

and /t.- -1 176j are enclosed herewith and 

marked as Annexures-A13 andA/4 respectively. 

That, the Applicant faced the interview and selected for appointment 

to the said post of Senior Field Assistant(Vety.) and accordingly, the 

Directorate General of Security, Office of the Area Organisr, S.S.B., 

Manipur & Nagaland Division issued appointment order being 

	

No. 	 ) dated, the fl O'4(L*$ ) at the minimum 

scale of Rs.975-25-1150-EB-30-1660/- per month plus other allowances as 

admissible under Central Government employees. 

ot 
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A true copy of the order dated 27jO 9 ' I is 

enclosed herewith and marked as Annexure-

A15. 

D. 	The present Applicant is Senior Field Assistant(Veterinary) also 

known as Animal Husbandry Assistant, Compounder, Dresser, Stockman, 

Stock Asstt. Vaccinator and Milk Recorder etc. They are categorised 

paraveterinarian posts. They provide auxiliary support Veterinary and Animal 

Husbandry practice. 

The minimum required qualification of such post is Matriculation 

with Diploma or Certificate with experience of one or two years as the case 

may be. Section3O of the Indian Veterinary Council Act., 1984 also provides 

the minimum qualification and nature of works to be done by such posts. The 

relevant portion is hereby produced. c. 
Sec. 30(b) 	Practise Veterinary Medicine in any State 

,ell  
Provided that the State Government may, order, permit a person 

holding a diploma or certificate of veterinary supervisor, stockmaii or stock 

assistant (by whatever name called) of any state or any veterinary institution 

in India to render under the supervision and direction of a registered 

Veterinary practitioner, minor veterinary services. 

Explanation :- "Minor veterinary services" means the rendering of 

preliminary veterinary aid, like vaccination, castration, and dressing of 

wounds, and such other types of preliminary aid, like vaccination, castration 

and dressing of wounds, and such other types of preliminary aid the treatment 
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of such aiiments as the State Government may, be notification in the Official 

Gazette, specify in the behalf 

Therefore, duties and nature of works of all such posts are to do minor 

veterinary services which provides auxiliary support in Veterinary and 

Animal Husbandry Service like vaccination, castration, dressing of wounds 

or treatment of ailments etc. In this regard, a clarification was sought by the 

Chief Veterinary Officer, Directorate General of Security, Office of the 

Director, S.S.B. vide letter being No.24NeIJSSB/90-VC-2 dated 01/01/1993 

to the Govermnent of India, Ministry of Agriculture, Department of Anima' 

Husbandry and Dairying. In reply to the above mentioned letter the 

Government of India was informed about the minor veterinary services like 

vaccination, castration, dressing of wounds and such other types of 

preliminary aid or treatment of such ailments can be undertaken by a person 

holding a Diploma or Certificate of Veterinary Supervisor, Stock-man or 

Stock:  Assistants under the supervision and direction of a registered 

practitioner. 

A true copy of the said letter dated 17/03/1993 

ell 

	

is enclosed herewith and marked as Annexure- 

A/6. 

E. 	That initially, the nay scale nf the ih1 nnct i Vtrinrv it4fc ar - 	 1 	 ' 	 -- 	 -------- 

Para Veterinary was placed at the pay range from 950-1500/- to 1200-2040/-. 

But now as per 5th  Pay Commission Report, the Central Government revised 

the pay scale of the said Veterinary staffs/or Paraveterinarian posts to the 

scale of Rs.4000-100-6000/- p.m. by naming the post such as 

Stockman/Compounder/Stock Asstt./Animal Husbandry Asstt./Dresser etc. 
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All the concerned Department under Central service have implemented the 

said revision of pay. However, in the case of Senior Veterinary Field 

Assistant of S.S.B., Respondents deliberately failed to implement such 

revision of pay by taking the chance of mentioning in the nomenclature of 

Sr. V.F.A. in the Column of Veterinary staffs of the Central Civil Services 

(Revised Pay) Rules, 1997. 

F. That, instead of Implementing the Pay scale given in the First Schedule of 

Part "B" of the said Civil Services (RP) Rules 1997 i.e. 4000-100-6000/- by 

taking analogy of the post or veterinary staffs as described in Section 30 of 

the Indian Veterinary Council Act. 1984, where it is clearly stated that what 

ever name may be called, but the Respondents implement the C.G.S.(RP) 

Rules 1997 in Schedule "A" i.e. Rs.3200-4900. 

True copies of the relevant page showing pay 

scale of the veterinary staffs of the S.S.B. in the 

Central Civil Service (Revised Pay) Rules, 

1997, First Schedule of Part "A". Relevant 

Portion of Section 30 of India Veterinary 

Council Act, 1984 are enclosed herewith and 

marked as Annexures-A/7 and A/8 

respectively. 

It will not be out of place to mention here that the post of Sr. 

Veterinary Compounder attach to Central Forest Service was initially fixed 

at the pay scale of Rs.950-20-1150-EB-25-1400/- less than the pay scale of 

Sr. VFA, S.S.B.. But with the new pay revision the pay scale of the said Sr. 

Vety. Compounder of Forest Service is revised to Rs.4500-125-7000/- 
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A true copy of the relevant page showing the 

pay scale of Forest Dept. is enclosed herewith 

and marked as Annexure-A/9. 

The Petitioner begs to submit that the Compounder of BSF is also 

enjoying the pay scale of Rs.1400-2300/- pre revised and after revised 

Rs.4500-125-7000/- per month. It is also begged to submit that the nature of 

work of Compounder B.S.F. is only to maintain phannatical works under 

supervision of a Register Veterinary Doctors. 

G. 	That, The Director General of Security issued a Memorandum being 

No.30/SSB/VC/89(19) dated 26th  February, 1990 to the extend that the aims 

and objectives of Veterinary and Animal Husbandry work and charter of 

duties to be performed by the CAS (h.I (Vety.) and para-veterinary staffs. in 

the said Memorandum dated 26/02/1990 the charter of duties of Veterinary 

staffs is enclosed as Annexure-ifi and the same is reproduced hereunder :- 

ANNEXURE-IJI 

CHARTER OF DUTIES OF VETERINARY STAFF SFA-

(VET)/CONST(VET) 

1. 	To visit remote areas/broder villages covered by the SSB to 

render free veterinary and Animal Husbandry aid and care to the 

needy live-stock owner in respect of live-stock/poultry under the 

overall guidance/instructions of CAS-Gr-I(Veterinary) and other 

supervisory officers. 
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To remain on tour for a minimum of 15-20 days per month 

imparting door to door veterinary cover to the live-stock owners in 

the area under his charge. 

While on tour, to visit NiP camps for the purpose as also to 

deliver lectures on different aspects ofAnimal Husbandry to generate 

better awareness among the local people about common diseases and 

hygenic management of live-stock for better profitable. For this 

purpose, his monthly tour programme will be finalised well in 

advance with the approval of the Circle Organiser, the concerned 

CAS Grade-I(Ve) andA.O. 

To submit his tentative tour programme for the following 
Or 

month through C.O. to CAS Gr. -I(Vet) at least a fortnight in advance. 

For every calendar month to submit a detailed tour diary to 

his controlling authority to reach him by the 7th of the following 

/ 	month at the latest. Generally, his touring will be with NIP teams but J.) 

only for a day or two at each such camp or with Cos/CAS Gr. -I(Vet) 

Independent touring may be allowed in special cases by CAS Gr. - 

i(Ve/C.O. with the approval ofAO/SAO. 

6 	To assist the CAS Gr. -I(Vet) in performing day to day work 

7. 	To properly maintain expendable and non-expendabiC stock of 

medical stores/equipment etc. as also the stock and issue registers 

and other records in connection thereof These will be verfIed by the 
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CAS Gr-I(Vet) once every quarter and by other concerned 

supervisoly officers periodically. AFO SFA(Vet)/HC('Yet) 

Constable(Vet) will be personally responsible for any lapses. 

including for shortage in stores/equipments in this regcrd. 

To strictly follow the instructions and orders of CAS Gr-I(Vet) 

and other supervisory officers and to carry out the veterinary civic 

- 	 action programme accordingly. 

To ensure that kits provided to him are properly utilised and 

kept ready as per requirement. 

To administer only those drugs/medicines which he has been 

taught and is authorised to handle. He will not administer intravenous 

injection/treatment beyond his skill and competence. In case of any 

complication he would contact CAS-Gr-I of his area for guidance the 

State 	Veterinary Dispensary/Hospital/Centre 	etc. 	(these 

areas/villages will be given the lowest priority) 

V 
To submit his monthly detailed tour diary highlighting all 

aspects of the work done during the month to his Controlling Officer 

by the 5th  of the following month at the latest. 

To ensure that at veterinary centres, emergency tray and first 

aid kits are always kept ready and reserve to meet any type of 

emergency. 

- 
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To correctly prepare in advance and submit in time the 

annuai/supplementàiy veterinary indent of medicines/equipment/other 

stores to the SSB Directorate, New Delh4 through the Divisional 

Organiser for timely procurement of stores/rn aterials. 

To correctly and expeditiously distribute the veterinary 

stores/kits etc. on receipt among the AFO/SFA(Vety) under his 

control. 

To ensure proper and up-to-date maintenance of medical 

stock and dead stock registers (instruments/equipment) and other 

prescribed documents/records etc. 

To ensure that there is no excess stocking specially of short-

life drugs which may lead to avoidable wastage. To also ensure that 

medical stores held do not become date expired. 

To keep close liaison with the local State Animal Husbandry 

authorities/Army Veterinary Hospitals, etc. in the area of his 

responsibility. Also to keep himself abreast of developments in his 

professional field as also about important Animal Husbandry 

programmes/activities undertaken by other authorities/agencies in the 

area. 

16 	To regularly submit the monthly progress report (MPR) in the 

prescribed proforma in respect of his area of charge through his 
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controlling officer in time so that the consolidated compiled report 

reaches the 8511 Directorate, New Delhi by the due date. 

The CAS (Veterinary) posted at the Training centres will 

submit the MPR in respect of his work through his controlling officer 

to the DIG(T) with a copy to the Chief Veterinary Advisor, SSB 

Directorate. 

To undertake and perform such other duties as may be 

I 	assigned to him by the higher authorities." 

A true copy of the Memorandum dated 

26/02/1990 is enclosed herewith and marked as 

Annexure-AI1 0. 
I 

That, as stated above the duties and nature of works of the Sr.FA(V) 

and other posts like Stockman/Compounder/Stock Asstt.IAnimal Husbandry 

Asstt.fDresser etc. are minor veterinary service' rendering preliminary 

veterinary aids like vaccination, castration, dressing of wound etc. Therefore, 

the nature of works or work allocation of all the veterinary staffs (or para - 

veterinarian post) are almost same in view of the Section 30(b) of the said 

Act. 1984. But in ground reality the Sr.FA(V) in S.S.B. and Forest 

Department are more ordous and than the other veterinary staffs of other 

Departments. 

The Service of the Sr.FA(V) in S.S.B. with one year certificate 

course in the Veterinary Science is also a Technical Post. In the Hand Book 

of Indian Council of Agricultural Research (ICAR), it is clearly pointed out 
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that Field Assistant in Veterinary is also a Technical post vide Appendix-Il of 

the said Hand Book of ICAR. 

A true rue copy of the relevant page containing 

Appendix-Il of the Hand Book of ICAR is 

enclosed herewith and marked as Annexure-

A/il. 

It may also be relevant to mention that in CCS(RP) Rules, 1997 Part 

13 Si. No.XXII there is also another column under the heading of "Other 

Technicians" and the same is reproduced herein :- 

"XXII OTHER TECHNICIANS" 

(a) Post requiring matriculation with some experience as minimum 

qualification for direct recruitment Rs.4000-100-6000/- 

One Shri S.M. Singh VFA of Assam Rifles who is similarly situated 

with the present Petitioner filed an O.A. No.65 of 2002 before the Hon'ble 

Central Administrative Tribunal at Guwahati Bench with similar prayer 

praying hereunder except at the scale of Rs. 4500-125-7000/-. The said O.A. 
((ilL 

No.65 of 2002 was disposed of vide judgment and order dated 11/12/2002 

with the following observation and direction "Considering the facts and 

circumstances we are of the opinion that the matter requires no further 

adjudication from our end The Government has taken a decision in principle 

and in view of the pendency of the Court proceeding the authority did not 

take any step for implementation of the matter. In view of the clear statement 

made by the respondents we dispose of this application with a direction on 

the respondents to implement the undertaking as expeditiously as possible, 

preferably within a period of three months from the date of receipt of this 

order. The application thus stands disposed of There shall, however, be no 



13 
	

ry 

order as to costs." this stands disposed of. There shall, however, be no 

order as to cast. In pursuance of the order of the Hon'ble Central 

Administrative Tribunal, Guwahati, the Government of India, Ministry of 

Home Affairs conveyed sanction of the competent authority to grant that 

revised pay scale of Rs.4000-6000/- in place of Rs.3200-4900/- vide letter 

No.11.27014/16/99-PFJIV dated 28th  October, 2003. 

True copies of the relevant page of ROP, 1997 

Part B SLNo.XXH, order of the Hon'ble 

Central Administrative Tribunal dated 

11/12/2002 and convey letter of the 

Government of India dated 28/10/2003 are 

enclosed herewith as Annexures-A/12, A/13 

and Al 14 respectively. 

5. 	Grounds for relief with legal provision :- 

(a) The Veterinary establishment in any organisation or Directorate or 

Institute, there exist a certain post or posts which normally nomenclature as 

VFA or stockrnan or Animal Husbandry or Veterinary Compounder or 

Vaccinator or Dresser or Field Assistanf (Whatever name may be called). 

Their man work is to render minor veterinary service like vaccination, 

castration, dressing of wounds treatment of animal. So works of every such 

post (which is termed as paraveterinarian post) either of the Directorate of 

Assam Rifles or B.S.F. or other Orgamsation are to be treated as same in 

• view of the Section 30 (b) of the Indian Veterinary Council Act, 1984. And 

• moreso the minimum qualification of such post is matriculation with diploma 

or certificate or experience as indicated in the said Section 30(b) of the said 
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Act. 1984 ; so also as discussed in para No.55.284 of the 5th  Central Pay 

Commission by taking these different nomenclatured of post into one ground 

as paraveterinarian post, the pay scale was recommended to revise equally to 

4 Rs. 4500-7000/- so that there may not arise any question of pay anomaly The 

Central Govt. also accepted and approved the recommendatio:n and revise& 

the pay scale of such post to Rs.4000-6000/- by reflecting under the heading 

"XXIV-Veterinary Staffs"(c) of the CCS(RP) Rules, 1 .997. But the 

Respondents failed to implement the same without any cogent reason and 

denied the right of the applicant to enjoy the said revised pay scale. 

(b) The Pay Commission also discussed about olher posts of 

Technicians for which minimum educational qualification is only 

matriculation with some experience and recommended to revise the pay scale 

to Rs.4000-6000/- equally to those of paraveterinarians post, and the same is 

approved by the Central Government and included in the CCS(RP) Rules, 

1997 and reflected under the heading or column No."XXH-OTHER 

TECHNICIANS" for convenient the same is reproduced herein: 

/ 	 "XMl— OTHER TECHNICIANS" 

Posts requiring matriculation 

With some experience as minimum 	. . . Rs. 4000-6000/- 

m 
	 Qualification for direct recruitment. 

Sr.FA(A) of S.S.B. is also a technical post and the minimum 

qualification is matriculation with diploma or certificate (vide A/8 and 

Section 30(b) of the Indian Veterinary Council Act., 1984). Looking 

in this angle too, the pay scale of VFA/AR is sought to have revised 
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to Rs.4500-7000/- as done in the case of Central Forest Department 

inROP, 1999. 

That, similarly situated with the present Applicant's case also 

disposed of vide judgment and order dated 11/12/2002 passed in O.A. 

No.65 of 2002 and the authorities also complied the said judgment 

and order by enhancing the scale of Rs.3200-4900/- to 4000-6000/- 

That, the FA(V) of/SSB and its counterparts (or equivalent posts) in 

different organisation or Directorate or Institute are all same and 

equal either in the nature of works or in looking to the minimum 

educational qualification. So, the principle of equal pay for equal 

works is applicable in the present case as enumerated in Article 39(d) 

of the Constitution of India. 

6. 	Details of the remedies exhausted 

The applicant and other colleagues filed number of representations, 

the latest one was submitted by one Shri Ch. Sunil Singli, Sr. FA(V)on 

20/02/2002 after the Ministry of Home Affairs has been taken over the SSB 

with a prayer inter-alia to implement the 5th Pay Commission to the Sr.FA(V) 

Staffs of S.S.B. as done in case of other Veterinary staffs of different 

Departments. 

In response to the said representation the Directorate General of 

(? 	 Security Office issued a Memorandum being No.1 5/SSB/A-4/2002(2)-2567 

dated 14/05/2002 to the extend that "2. The scale of pay of other designated 

post prevailing in the other Department cannot be applicable in this 

Department. The post is designated as SFA(Vety), the scale of pay attached 

I- 	 • 	 - 
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to the post of SFA (Head Constable) will be admissible to the incumbents 

holding the post. Hence individual concerned may be informed accordingly." 

True copies 	of the representation dated 

20/02/2002 and Memorandum dated 

14/05/2002 are enclosed herewith and marked 

as Annexures-A/1 5 and A/16 respectively. 

7. 	Matter not previously filed or pending with any other Court: 

The Applicant further declares that he had not previously filed any 

application, writ-petition or suit regarding the matter in respect of which this 

application has been made, before any Court or any other authority or any 

other Bench of the Tribunal nor any such application, writ-pehtion or suit is 

pending before any of them. 

	

8. 	Reliefs sought: 

Respondents be directed to upgrade the pay scale of Sr.FA(V), 

S.S.B.)to Rs.4500-7000/- in parity with 	Sr. Veterinary 

Compounder of Forest Department w.e.f. 01/01/1996; 

to direct the Respondents to consider for changing the 

nomenclature of the present Petitioner's post of Sr. FA(V)s 

either Senior Veterinary Compounder or Sr. Veterinary 

Assistant etc. 

	

9. 	In the Interim :- 

During the pendency of this Application the authorities shall not be 

barred to implement the Central Civil Service (Revision of Pay). 

Signature of the Applicant. 
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Dated/Imphal, 

The 	December, 2003.. 

By:- 

Advocate. 

The application is being submitted by hand through the Applicant's 

duly appointed counsel. 

Particulars of Postal Orders filed in respect of the application 

fee :- 

List of enclosures: 

Application in triplicate. 

Affidavit 

Postal Order No. 	 dated 

in favour of the payee, the Registrar, CAT, Guwahati Branch, 

Guwahati. 

5 extra copies of the application for 5 Respondents. 

• (5) Index in Form-i. 

Receipt Slip. 

Vakalatnama. 

a 
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VERIFICATION 

I, Okram Rameshwor Singh, aged about 34 years, S/o 0. Goverdhon 

Singh, by occupation a Senior Field Assistant (Vety.) in S.S.B., now posting 
cA.7s A4k, (i.kA4J 

at Sub Area Organiser, S.S.B., 	Manipur, Nagaland Division, a 

resident of Thoubal Okram, P.O. & P.S. Thoubal, Thoubal District, Manipur, 

do hereby verify that the contents of paragraph Nos. 1,4 & 9 are true to 

personal knowledge and contents of Para Nos.2 and 3 are believe to be true 

on the legal advice and the contents of the para No.5,6,7 and 8 are true and 

correct excepting those legal points and those legal points are based on the 

information of my counsel which I also verify believe to be true. 

Dated/Imphal, 

The ti'becember, 2003. 	 d 	 e4 

By :- 

Advocate. 

To 

The Registrar, 

Central Administrative Tribunal, 

Guwahati Bench, Guwahati. 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH 

ORIGINAL APPLICATION NO. 	OF 2003. 

Shri 0. Rameshwor Singh. 

Applicant. 

- Versus - 

The Union of India and others. 

Respondents. 

AFFIDAVIT 

j JV 

I,OkramRameshwor Singh, aged about 34 years, S/oO. Goverdhon 

mgn,, by occupaiion a semor ricia ASSiSt (Very.) in S.iJi, now postmg 
s O< 	 44Af 

at Sub Area Organiser, S.S.B., 	Manipur, Nagaland Division, a 

resident of Thoubal Okram, P.O. & P.S. Thoubal, Thoubal District, Manipur, 

do hereby solemnly affirm and state as follows :- 

That, I am the Applicant in the accompanying application. I have 

gone through the contents of the present application and as such I am well 

conversant with the facts and circumstances of the case. I am presenting this 

affidavit in support of the statements made in the said application. These are 

true to my knowledge. 

That, the statements made in the foregoing paragraph Nos. 1, 4 and 9 

are within my personal knowledge ; and contents of Para Nos.2 and 3 are 

believe to be true on the legal advice and the contents of the Para Nos. 5, 6, 7 

I 

1. 

4. 
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(V 

and 8 are based on the information received by me from my counsel which I 

believe the same to be true. 

3. 	That, the documents at Annexure-A/1 to A116 are the true and correct 

copies of their originals. 

'9'  ~~' "/,/, 
(0. Rameshwor Singh) 

DEPONENT. 

Dated/Imphal, 

The S'December,  2003. 

Drawn up by 

Advocate. 
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1: 	Certified that Shr/p/vr P. v 	 LS1"VT 
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115-111 

'4 
having attended th 	1A. T irg. Cour9sc fc 

• •' • 

AthO acaderiic session 1966-87 passed succ9J3sfully the Fina1 
...........• . 	( 	 . • 

/'- 	Exananatipn of this course he1i. in t rofth of October& 

1November,1 987nd ;1 SP1aaLt 	-L £ 	t).Divisio 
c 9  

	

charactor was • 	• 	 • 

Dated 	 . • 	 Lrincipa1_in-Charge: 
VOFOA. raliang Centre, Porp 
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I 	 AN N EXU A/ 
: L_--' • 

t 74/C/sT3/95/ 
ati ccLr'rdLe rencral of3ecurity 1  
:)rI: Ic 	(I 	t:hr' 	Dli CLt.or 	- 

— Btloc1 	 R. K. 	Puram, 

...•0 •• • 	 . 	. 	N:•:/ 	D;L:I 	- 
	

110 	066. • 

1 

: 
Dat.. 	(f 	L3 	

2N19V35 
' - 

"Ei IOfAflJJi1 

Reicrenc€ your a1cicrI foi the post of Senor 	- 

-- 	- 	r11c' 
Assistant (V"terinary) 

- 	
2. 1 	you fn1f11 the bc1o' mlnti.oncd rcqulrements, you 
may a&p€ar forl Vhys;LCai 	fficiency Tc't beEor2 the Selection 
Brrd at 	1000 hrs 	on B 1 l96 at the officc of tne Comrnancant, 
Croup Centre, SE Raflidanga, P. O. 	Matijra, Distt 	DarjeeJ.in, 
West'Ben'al,' nearest railway E. LlOflS ar 	Nc 	Jalpaigur. and 
iligurJ. (MG) 	and reQular bus s'- xvicc 	a2 available from 

Süiguri to zanidnga 
- 

Eligibility cona.itions fortne post are as under - 

1. AG€ 	 Bctc'n 18 to 25 ycars as mn 
31 8 95 (Hola,cablc to GYt 
servants upto 40 yrs. in 

I 	aCCOrd&fl (3e with instruOtJns 
or order .uad by Central 
(,o,t 	and 	tyrs 	f or SC/ST 
and 3 yGars for 03C candidates 
as 	u'tual 	), 

4 

EDUCITLLJA5.j a)1arcuiatior1 or &ujva1Qnt 
QUALlFlt 	 ONS from 	cccogn sed Doard/ 

Jnhver.ty.  

)) 	asccl Voteznry Scock 
st nt Cou4 se and have 

atlost 12 	nonths hospital 
ex:ri iice in treatment 	'f 
ditfcent spcc'ics of animals 

- 	------ partcu1arly acqUifles. 

------ 	 -3-- 	- Th 	Physcai 	ff'cicy 7est 	conicist of the  
foll°wing 

Lvnts 	 br dale 	For Fema'e 

 10 Mts race 	16Sc 	 18 sac 

 Lr'ng Jump 	 11 	i?t 	 1I Ft 

: High Jump. 	 3ft. 6" 	3 ft. 

d) 	80 Htrs rcc 	4 min. 	 4 r,u. 

	

- 	NOT 

	

': 	. 	.. 	S  
'A) Failure tr  pass Ln ay 	cvnt 	f PET will render 

the canthclatc 	Lsqua:Lifi.d to appr in the written 
examiflt on 

13) candiotos 	.ill uncler(o 	I ac 	Luor rn risk 	The 
rganmstin 1 not 	b 	1iablc 	for any injury etc. 

k z  suffered ourng tne 	T, 
0 

Caoit 	aLe advms.d to brrx shçrts and tT shoes 
for PFT. 

. 	 . 	Contd...2 

\T 



.. 

	

-,. -.. 	4 0 	In •c 	you qui.1..i.i:y .in •y j' i' , yo 	will. b 	ai1nwd to 
appa in Written xIiinat:' on on th fo.1o.i 	subjects no 

' 	
9.1.96.  

Gen.ra1 	.. . i 	:.00 Marks 2 i-Irs. 10 to 12 hrs. 
•,;. 	

c 	 • 	 - 	
t 

Geicra1 Scieoc 	100 Jcrks 2 hrs 14 to 16 hrs. ' 
, 	 Y • 	 • 	 ( with prtiu1ij 	 . 

	

. -:--- 	 --- —a---- 	 • .. . 
rejeiice of 	 . 	 ' S 

\'ter.in 1ry)  
'_'i' 	. - ., 	 . 	

•-: 

•: , 	 Candidat':s should rPot  hô1 an.hour b,.--, fore the 	• • 
comrnencernn t of . th e exam. 	• 

5. 	You will be a11oic to ipD.ar in tho P:r/wiitten 

	

". exaiT1naiti.cn subjcct to production of.* th€ fo11ow.inç or-iginal 	'----- 
docu.m.nts. 	 . 

. 	 . 	 , . 	 I 	 • 

:- 	 a) 	OrLg1flal ccrtifcots in sL?ort of your oite of birtn, 
..;. : 	 educational qualifications, etC. a1ong;.it attGsted 

*;- :-T ' • S 	
true co:).i"3 thereof 

	

I •• •.. 	 b) . 	• Certificate of qua1ifyiriç Vent?rinary Stock As,±staflt 
: 	• ,• 	. : 	Course witfl 12 months -hopitzu1 exprieflcc. 

c). 	• Original 	rtificte of SC/ST/CC (in casI of SC/ST  
and OSC cndidtEs n1y) a1onq;.ithattestãt:ue 
cooies t 11cref.  

	

- 	dY 	No •bjcton CeLtf1CflOrn tLY em1oyer, if cmp1oed 

	

::Y • 	 :: 	 • 	 . 
c1sw1i e iy now. . 	 . 

-The 	cfLi 	Paj sca1et ftso 97-15O-B- 

l 	 30-1660 per month uitti uu -J 11 0'aflCS as adittis.b1e to Cr11ra1 
•f: • , ' ' emp1.()yzes.  

	

- -- - - - 	 - 	 - - - - 
I 	 7. 	] a.' rìrLo fha no 	sill b: aom.sibl' 	u will 

have to make ' your wn arrani;.mnt for lcdgi.ng/boarding at the 	: 
place of 0 ..T/wr,1Ltfl xjm..flat' n17  

8 	 1/ous E 2nd las r r'tc to C/f catc'Jes, c'o are 
I 	 not already i.n sc'viC.. of the Cerittel/Stte Govt wnr' qualify 

rrT anc1  a?rr fl ur.2 ttcn C U it on a] be paid, limited 
to 

 

	

the n'a et ra)/uc - nd 	Tho: sC/S? cEnd-i daten who are 
kecri t oldim Th p€i 	 h: folio r certificates - 

Un' libr 	I ' 	from 	 fic Gzetc Of 	r or 
7l 	' of th -  ctc 

P1iotcoi'sd ril/hus t1ckts etc. 

Attested co::..v of SC/ST certifiote. 

LOnVasing threc1y r 	.. Lrectiy wi.1 disqualified the 
:. candidate. 	. 	. 	I 	. 	 ... 	.. 

. 	TI1S ±f1C:? wi1. n't h. rcspons:LbLe for .... 	postal 
c3lay. 	,. 	 . 

	

- 	11. 	no correspondoric d[.1. e eutertained by this ffice. 

UNDR.P0TAL CERTIEICAT. 

L 	

- 
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• 	

;: 

ANNEXUE/r 
I 

• 	 1 .Iu: 14/1C/SSB/95_/h/29 

• 	 Directorate General OE Secur~7
i. " Office c± the DirectOr:SSB

B1Ock:V(Eat). R.K.Puram  
New Delhi:110066 	 / 
Dated the: 	C 

MEMOR1NLLJM 
/ 

St 	 t of--SFA( Vet-)-in- ithe ay scale 

- 	
of ag. 975..25..1150-EB30 um'166O/- 

. 	 ..•& 

- - 	 — A 

s YouareJrqueted to appear ..fSztheiflterVieW on MONDAY 
THE 3€H SP1;996 at1OO Hrs.'f or the above mentioned 
post to b& the1difl the office of the Commandant. Group Centre s  
SSB Ranidanga. P.O. Matigara, Distt. DarjeeliflQ. West Bengal. 
The G.C. Ranidanga is about 30 KMS from Railway 3atiOfl/B8j8tafl 
Si ifauri. 	Reaular bus services t,eavailable to 

&? 	 - frornsiiiguri. 

	

2. 	Please bring the following documents in origina 
necessary verification and return:- 

• 	 •-, • 
	 •& 

Riucational certificate(s) 

Certificate In support of his date of birth 

Caste certificate issued from approPriate authority 
(in case of ' SC/ST/oBC candidates). - 

— 	(d) No objection certificate from the employer if -- 

employed elsewhere by now. 
[,• 	

- 	 I 

(e) Certificate in respect of sports NCC etc. 

	

3. 	No TA/DA will be admissible. 

- 	

I 

- -- 

- 	 • 	 /7f4 
COMIIANDANT( REXTT) 

TO 
• 	 • 

	

r 	 - 

• 	 • 	 •- • • • 	 • 	 • • - 	 --- 

/ 



ANEXUF)/5, 
7 c' 

	

11,1 	 Iii • 	
I( 	It':ii I 1 	ii 	S, 	II.ut.i1 	I 	V i . 

Dated tt 	 1996 

	

Menioj and urn 	- 

I 1h uiidrr szLJned her- eL 	a fer, E3,kiE'AM 	 Ciii 'I - 	 ------• 	 ----- 

temporary 	post 	of 	 ' 
II 	t he -- 	

pey EcI e of 

r'Xa 0  —1o/_ 
J  

tu111 	ij 	I lut, 	 d*II 

ttndti 	r 	the 	ru I mF 	iic 	oi dc 	j i s 	F or co 	f 	osi, 	i 	t i 

• :: .._. 
? 

	

fhe pam t 	, i 	Lempara ry 	, W 	41 	I t i 	 I ht 	 i I rld 	hn 	I I: . 	 pc•J• IJt'iCIi I. 	 j j 	tit..pc'i ci 	cjrI 	• 	j O I 	( 	c 	or 	UO'rcij ng ( I 	(ft 	II I( 	I 	1 	q I 	t I % t fllt 	I 	I 	t o 	muc h 	t j , 1 	, i 	Ful n u 	a l 	I N Q 	I 	• fII(  : 	 • 	•• i 	I 	i 	H I I 	oi h7r/in 	1:1 t1E 	prflflrir y 	ii••ii 	:Iie 	 of p:.i 	uJc 	pciniio,i. 

~ i ndef ipitely. 
I hi s 	appuinlLmo" t t II L I 	I I Hi iuI  ut / 	WL 	in 	l i ku ly 	Lu Len 	ii tue 1 ho appoi nt men t 	is 	ii ib It 	I 	I t 	t 	I I ott 	an 	one month 	not ice on elier 	E3zdE 	wi thout rea sons bf znq 	ass igned. 	Thu 	app i-Ii"A l"g 	tI hut II 	huwt /LF rpc-erve 	fh 	r 	qh I- 	of 	tcr tnt it 	i ny 	the servic e 	of the 	ppoi rtl ce for thwi th or be fore 	the 	epi ry 	o F 	thi 	sI•i pul a'ted period 	of not ice by tnak.i 	pavntpnt 	La hct /hl in a 	tJIIt rqiu 	1 ent 	to the Pay and ul 1 OW11LC, for the pen od of notice or the e>:pi red portion thereof .  

4 	 The 	appoi rttee =hal I 	be on probatj on for a pt-a od  of two m 	 ar 	whi c- h ay 	b 	ox ter.dd 	or curtailed al: the di sc:rpt ion of 	the Caittpetr.nt authority but such etenton or curtaj ltnE?nt shall 	not exceed one year. 

The appoi nbilent, wi ll 	be furl hnr 	subject 	to - U) 	In accordance with orders in force in regard to the recruitment to ire 	under the Go t 	of 	India, 	no c-tndi date 	who h 	inure. titut -i one living, 	is eliqabJ 	for  appozntmertt 	under 	the Govt of 	India pr,icILrl 	that Go 	t in 	1 F 	they 	it o 	 i e.d 	titd 	titre 	 I reaans 	fur 	doing o 	eempt any persort from th 	oper 	tion c-F 	this r 4 110 	This 	of fot of 	apponfmrrtt 	is 	tlit t RIot e, 	Lot1(j1tl(ttl 	upon kidr/hiq 	furnithir1q to this of{ip a declaration as in 	the 	rr,ure.- J of 	ft i 	it 1 	er 	a I cttu; with DW /his reply, I F , 	however , 	1 tc' has 	ittore than 	one wife Ii ,i ng/hp i s mar 	ied to a PEt son hav i ntyl mcj e than one Ii 	I 	i rtq 	and 	dc, 	r e 	to 	be 	> t'inp I ed 	Ii Urn 	flit apr r 	i on of 	I he abop 	ntrit t oned 	ml rs for 	an' 	r reie on 	c)fe,tip 	,houl d 	trial e P 	ent 11 1 ott 	1 n 	this 	heli 1 I F 	1 lrrntp( I& -li-eL 	This 	If / 	 a 	11 r 	if 	appcii n tmpnl 	i-totl d 	In 	the 	 c, 	I rc 	tr-d 	s canc] I 	d 	and 	further ornmi Inti at ion wi 1 I 	be sent 	to Jr /h i itt 	in du€ 	c- our '- p 

Taking 	an 	oath 	of 	a] I egi arce 	and 	faithful 1ne 	to 	the CoiitI tut on 	of 	mdi a 	for 	rnakittq  
efferct, 	

of 	a soi etnr 	affirinat ion 	to that 

U ii) 	Productiot, 	of 	the 	fol lowing 	original 	cer- ti fi c:ate(i f 	not: produc:eci al ready) 

a) 

	

Degree/Diploma 	certifitates 	of 	'ducatio,iaj 	rtd oUter 	t4chriical 



- 

q*ili lit tt..iusi 

- 	 b) 	Cci tifiCct(: 	of alge .  
nt r r er cc, ti f Ic ite I suc d by the c omprtt.'nt OUthority. /  
Cti + icate in the prescri bed form. •: 	

C 

	

/ 	o 
a) 	J)icharqe 	car tafic.it 	in the presri'be'ó form of previous 

emplo,mc ot IF an, 
f> 	F1edicl 

 
certifica tc4 is ued by Ci 11 Suryon or Ditrict NediLal 

(JfflcLr 	or 	other Nt diral uffict 	of equivleri1 -t.Lui 	(for Finale 

- - 	- 	ondi date medi ctl certi + icie ShOUld be ob€ i ncd from ferna a Doctor) 

6 It Inay pI-e bo stAted whethe Lha L.-iudi(J1t z!.3 serv ing Or is 

iqatfon to serve, another Department of Central Govt a State Govt or a public 

undertI log 

7 	 IF tiny dfL 1 a rttl on gi en ar I n4 ot mit ion furni shed by the candi dite 

provei to b fairie or if the 	candidate i found to have wilfull', suprese' 4  anN.  

inaler I 	z of ormit ori 	'3F /he will be J t ibl p  to +mo al fi om the car iice arid 

such other action as Govt mi dat in riecassar / 

8 	 if 	k L4p&h'Ab4 	J///_ 	c ept the ntlri on the iboe 	terms 

se The shc u I d r apt 'r t to 
within the month fr out thi- date of sue of thiri memorandUM. If no reply is 

received or the c:andldale fails to report for duty by the prescribed time, of far 
wil.1 be treated as cancelled. 

9, 	 No 	rave 	allowrILe will be ailoucci for joininq the appointment 
- un 1 ets it I s admissible under the 	ru I c 

Sh/he Is liable to be 	ti iuferred 	where in India This offer 
does not give any qutrantee For ippolntmc'nt 

II 

 

Pase-inT of Sr Eta: i c cummurti ctt ion course and Field A.r itari I rour a 
after rarcrui tm nt during the per z od of pr obat ion, Fat 1 iiq which his rc'r ,i cee 
will be tormtntted 

— 	
-- - - 	

(DTw) A_OR*GAN1*__ 

SI OKRA RAESHWAR SINGH, 	 Area Organier (4dm,,) 
VIXLE - THOUL OKRAM. SSI3 Manipur.  
P.O. — THOUBI, 
P.S. - THOUBAL 
DISTRICT - THOUBAL.MANIPUR. 	 - 	- 



• 1&NNEXpr '! 

-. 

No.53_71/3E:_Li)T(LH) 
nm Govcrent of India 

" 	
Ministry of Agriculture 

dt,I.(.'•t 	,tt. 	cC 	Animal 	riusbandry 	- 

- 
.. 	 and 	L)airyiflg 

Krishi Bhavan, New Delhi 
Dated the 17th Maren, 	1 93 

To 

Dr.Sashi Ranjan 
Chief Veterinary Officer 
j)te. General of Security 
Office of the Director : 	SB 
Block V(East) R.K.Puram 

-- - - - - - 	 ow 11hi 110 066 	 1) 

- Subs- 	Veterinary aid to villagers through par/ve 	inary 
staff - Reg. 

Ur 

With reftrence to your letter No./Vet/S13/9O/VC- 
- 

2 dated 1.l.1993 on the subject cited above, I am dIrected 
tosay that the Indian Veterinary Council Act does not 
provide any right to a person other than the registered 
veterinary practitionerto hold office as veterinary 
physician or surgeon and practice veterizary medicine 

J in any State. I Hotvever, m,tnor veterinary 	services in- 
- 

terms of rendein 	of pr1rnin 	vetirinary aidk 
vcLnation1 cstration 	-es'of wounds and such 	ojr 
tëi of preliIhiry aid or th' 	treatmeritThf such 	ents 

)•-i, ,, stock assistants undeitne supervision ana'direction of 

In 	case 	may issue ordes prmittin your 	you 
para-ve terarstaff holdini the above mentioned diploma 
or certl.Ttcate t6Thx 	rtake minox 	vëerinar 	seiceuner 

• 	
: the supervision and direction of registered veterinary 

practitioner. 	You may taxe the services 	the registered 
veterinary sur,eons of the State Governments 1ocil1y 
available in these ardas. 

ouis f.iithfu11y 7  

-'I 	ff) 	• 
( i.is.Nj i 

A 	iaii t CO:::13 iozior (Lii) 

/ 
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:. 	 .;: •. 	 - 	 ANUt/?L 
A-36 COMPILA1ION OF FIFFH CENThAL PAY COMMISSION REPORT 

THE FRST SCHEDULE 	. S  

(See 1uJes 3 & 4) 

	

1 	' 	' I I 	t 	 1AR1 • A 
Revised scalesforposts carryusg presens scales in Group 'A' • áB • , áW 

4D' 

: 	excep1poits forwhichdfferen:revisedscalesarenoijflcdseparately. 	• 

SL. ' '- POST! i PRESENT SCALE 	 REVISED SCALE 
NO GRAI)E 	(R 

) 	
(R3 ) 

	

1 	2 	 3 	 4 

S 1 	750-12 870 14 940 	 2550 55 2660 60 3200 	 _ 
S-2 	S 775.12-871-14-1025 	 2610-60-3150-653540 	i 

	

3 	S 3 	80015 1010201150 	 265065 3300 70.4000 
4.. 	S4 	825 15 900 20 1200 	 2750 70 3800 75-4400 

	

5 	S5 	95020115025 1400 	 3050753950504590 
95020115025 1500 
115025 1500 

	

6 	- S-6 	975 25 1150 30 1540 \ 	- 3200 854900 - 
975251150301660 

	

7. 	S-7 	1200.30-1440-30-1800 	 4000-100-6000 
1200 30 1560.40 2040 
132030 1560-40 2040 

QAt 50 . 

	

8 	S-8 	1350 30 1440-40 180050 2200 	4500 125 7000 	 ' 1400401800502300 

	

9 	S 9 	140040 160050230060 2600 	5000 150 8000 
1600 50230060 2660 

	

10 	S 10 	1640-60260075 2900 	 5500 175 9000 	 I)$$ 
- 	11 	S11 	2000602120 	 65002006900 	 ( 414) 4 

	

12 -  112 	 1.00 	 6500 200 10500 
200060230075 32003500 

	

13 	S 13 	2375 75 3200 100 3500 	7450225 11500 
- 1375532001O(fl00 125 3750 	- 	- 	-- 

	

14 	S 14 	2500-4000 (proposed new 	7500 250 12000 	 JJ 
pie revised scale) 	 . 

	

15 ' S15 	220075 2800100-4000 	8000 275 13500 
2300 100 2800 

	

16 	S.16 	2630/ FIXED 	 9000/ FIXED 

	

17 	S 17 	2630 75 2780 	 9000 275 9550 

	

18 	S 18 	3150 100 3350 	 10325 325 10975 	 ' 

	

19 	S 19 	3000 125-3625 	 10000 325-15200 	 ' I 

I 	300010035001254500 
3000-10035001255000 

	

20 ' S 20 	3200-1003700-1254700 	10650325 15850 

F "M 



I - 

14 

'' 

Removal 27 If the name of aity 1 person ¶ cnrollcdon i Stttc vettrirflry 
register is removed thoreirorn in pursuance of any pOvcr conlerred fro m the  
under this Act, the Counci shall drect the removal of the nalilo !hdlau vcto- 

, 	 - ---. of such person 'from the Indiaa veterinary pr ictittoners rc,ister.  
titiancts 

: 	 I• 	
::•: 	 • 	

t:)y 	 ;I.•i: 	 i: 	' 	: 	 •' 	• 	 . 	. 	. 	-. •: 	:--:-------.---- 	 ,. 	•1 . 	 ....... 	
. 

28 Every person registered in the Indian Votiriflary practitioners Pcrson -- 	
register shall notify any transfer of the pI ice of his residnco or 

I 0g  ja7 	 (tpract1ce to the )CounCib and tiiø State Vteriiviry Couiiit withtn tilncty (nntry prac- - 	 Jdays.i ol"isucJi transfer, failing which Jusr,ght to plrticip'ne intho ¶_ 	
or a Site VctTinary Council rc er to 

I ' 

	

	 bsha1j btliabici to'be forfeited by nrder ofthe Central Government not1ycbange 
either permanently cr1 for such pei ud as may be specified thcreiTl 

- : .• 	'• 	• • 	: 	, 	: • 	 practi. 

	

. :. • : 	. 	y 	CHAPTER (V : 	: 	.. 	 • 	. 	. 	: 
PRLV1LEQS oV IthGI31EIEI) VBI'BaINARY 	 - 

PRAC1IIIONLRS 
I 	 ( I 	I Z. Subject'io the conditions and restrictions laid down in this p ivkgc 1 	

Act, every person whose name is for the time being borne on the of persou ii  4 	
! 	 •, Jnian veterinary ) practitloners register shall be entitled acordtng to 	whoao 

	

jiis qu1i49atiops, to practise as a veterinary practitioner and to 	11om 
4 	 f 	

recovers  in duo course of law in respect of such practice any expenses, vcteunary charges in respect of xnedi.aments and other appliances or any fces prictitioner 
to which he may b entitled 	 regisier. 

• 	30 No persqn, other than a registered Veterinary practitioner, Right of 
-balj--: - '' • - . 	' 	- 	' . 	 - 	 . . 	persons who  

f 	, 
 

are enrolled 

	

hold office as veterinary physician or sulgeon or any 	n ilic inisaz 
i 	

/ ! 	
other like office (y,hatccrianç cajjçd) in Government or in any vctcriiiry 

I 	 institutiofl maintained by a locat or other authority , 

ny State

practitionem  

Provided that the Slate Government may, by ordcr, permit 
........ •. 	. .. . - 1 	 • oldin 	a di I ma or 	 euperjsor. ii stockrnan or stock assistant (by w tevcr nitne alled) iSsued ii,-, 	-17 	by the 	ct Dlrebrate of Animal Husbandry (by whatever nawel X . 	I 	— 1 	 called) 	any State or anyveterin 	Inctituoti in lncia, to 	— r 	 nder the supervIsi6ñand direction or arcglstered veterinary 1prac 1 iot e , 	1icfVttTftTury—scnficcs 

3. 	 rendering of preliminary veterinary aid, like 4  v1ccin1tIpjj c'tcfritio,, and 
Q(wounds, And such othcrtypLs of Ptliuiiiry nid 

or' the treatm_f sucl Ulmcntsms 
nay,bynoUficationiu the Official Gazette, specify in the behalfl 

(b) be entitled to sian or autllentlL'ttC a vcteiinary health 
certilicate or any other xrtiIicato required by any law to be bn signed or authenticated by a duly qualified veterinary practjtioner 

(d) be entitled to give evidcncc at any Irlquet or jn any 
court of law as an expert under setjon 45 of the ludidri g, f 1872— 1'  Evidence Act, 172, on any matter rdating to veterinary medicine. 

11 

1*: 

I __1 
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• A-74 	COMPILATION OF FIIrntCINTRAL PAY COMMISSION flItI'OItT 

(I) 	(2) (.) (4) () 

7 	k.$)tI1c01/I 	*cal 14(X) 40 111th) I fl 	() 2 1(K) KSIK) 173 Q(XK.) 104,10 
Itaii 

B. 	AIsLConscrvatorof 220()-60-2300-C13-75-32(X) 65(X)-200.105(X) 104.10 
Forests'-.'" 	''. 	 " 	 : 100-3500 750)-250120(X) 
FireStaif 

9, 	Fireman. 750-12-870-1313-14-940 2610-60-3150-65- 104.11 
17 3540 

• Andainan and Nicobar Islands.:  

Directorate of flsherk 
12. 	FisheziesDevclopmant 2000-60-2300-EB-75-3200 6500-200-10500 ,14.20 

Officcr/AssttDzr. 1500-250-12000' 
13, Surveyors 1200-30-1560-EI340-2040 4000-100-600) 104.23 

4500-125-7000 	; 

• 	
. 	

' 0 5000-150-8000. 
Plant Operator-cum- 950-20-1150-EB-25-1400 4000-100-6000 104.22 
Mechanic 
Public Works Department 
Asstt. Town Planner 20X)-60-2300-13B-75-3200 6500-2(X)- 10500 104.23 

100-3500 7500-250-12000 
161:Asslstant,S4dMaster 1200-30-1560-Et340-2040 4500-125-7000 104.24 

• 	 17.1 Shed Mast,u' 1400-40-1800-EB-50-2300 5000-150-8000 104.24 
18.1 Ovcmeer  950-20-2150-EB-25-1400 3050-75-3950-80- 104.25 

0 
0 • 4590 

4000-100-6000 
Health Department  

Pharmacists 1200-30-1560-EB40-2040 4500-123-1000' .104.28 
0 	 , 	 > 	 -, 	 . 	 0 	 0 • 	 0  5000-150-8000 0 

O  

. 5500-175-9000 
Uneman-cum-Meter 950-20-1350-EB-25-1500 4000-100-6000 104.29 
leader .i'; ' 	 •r•';•':' 	, 

0 

//Forest Department : 
0 

':Vete7fnazyCompounder 800-15- 010-EB-20-1 150 4000-100-6000 104.30 
22. 	SenlorVetet-inary -  950-20- 150-EB-25-1400 4500-125-7000. 104.30 
-. 	Compounder " • 

0 

• 	 . Dadra and Nagar Haveil: 	 0  
•- 	 0 

0 

.Heaith Department:.  

23 r.BiàChemist 	' 	 'v' 1640-601600-EB-75-2900 6500-200-10500. 104.32 
•'.t.'PubllcWorks Department . 	 0 

24. . Draughtarnan Gradej 1400-40-1800-E13-50-2300 5000-150-8000 	0  104.33 
25 	Draughtsrnan Grade H 1200-30-1560-CB40-2040 4500-125 7000 104 33 
26 tDmughtsmanGrade Ill 950-20-1150-EB25 1500 4000-100-6000 10433 

• Lakshadweep 
-. 	0 

• 	 Diretorate of Health 
• 	 27, 	AyuivcdloPhyslclan; 2000-60-2300-EB.75.3200. 8000-275-13500 104.36 

100-3500 

d 
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ANNEXU84i 
No0 5// /&39(19)  
ilietOrLtc' Cira1 of Security 
Of.Cie of the DiroctOr SJ 
EQBt'i310Ck-V. It.K.Pur'1n 
New Leihi — 1100666 

Dated 't}ie 26 Feb 1990 

J10IUN1JUfl a 

Aitno nnd obJCLt.VOO of vPli Iu81Y 	id uilinl 

-' 	 husbaiidr' wot'k wid (1crter of dutiJ3 to be performod 
- 	-. 	 1f4.,4 

l'•._ 4i 	 - C:A3 Or-I (Veti,)w1d tile paraV±,2. -.----, 

*1" 

Thmuinobiective oftlie veterinarY and 3!2U1flE1 U)( 

u8 bahdryWrk in t 	S.SB-I- : o iio'fivat er-and win-a ve! the h e art 

P. 	 of tbéeop1e In the horderinp and remote areae by 
tçup3ifting theêiOeC0Z10m 	canditions through an euuicterit 

1iv-stock 	
occu pa tbu/farming which is one of the* 

jrno8t sigh 
biting 

J.onta8Set3 and eren source of livelihood SO 

tha z mote strategic ar?a 8  ol -the -4 

LOpU 	
to the S14, philoSophY and to 

work/programme,  

\ I 

To achieve the aboue objective, the Veteriflary 
nima1 Jiusbandry work 8hdU am at the f9llowing main 

, 
4 

	

	I )

To genez ate attiong LhP peOp I. 	tW3X OUO3J X ('(7U1 (JIfl(' 

• . hygeniC rntnEt,;eineflt/UUtri LLonal recIUire!fl(1lt of live 
•' stock/poultrY , their common ailrnent/di 3  ease1 iuClU a 

ding those dine to defiCieicy and their prOVE?fltiOflt 

• 	 . I 	 ' 	 . 	 , 	

'a• 

10 providein, fLU'- cal cu..L, an effective veteriflrY a  
health cover to livestock arid poultry in-the 

• • bordering/rtiflOte viLlages e*pecially helongiflt to. 
the weaker sections (inc)uding SCa/STe) by 

)f4.) 	
rendering xlecescry preventive/Curative vetel ixinry 

I 	•easuredq 
a 	 . 	 . 

"\ To ducate viilai Cl , shout new devioprnCfltS/ 

I 	iiinovati ori' a regEll (Is the ' conoinicahi y v tuble- 
breeds of liveot..ock nd ijultl y tiJ h"ii ,nanameuL 

1J.4Jt/,at 	 techniques for htier niolitabilitYu 

' 
The veteiin)1ry/pirokvc rliiory Hff will be 

respon I hi e for 	m' i d I n V( tc t in u y und \t jimni 
'I 	1Lusbaodry 	xI cilbiOn i ic Lii II p j IC) 	11 IIO(I Y pouplO to 	LIP 

beet 41 their know1edc dud !cl I In (he fu L Lo L 	iit It 	J 

,selfls3 and dedicated s ervice 

The non_gazetted /pra_v.tetinrV it stff like 
AFQ(Ve y), SFA(Vety), IIC(Vety) 	Coiit. (Vcty) gIving firsL 
aid tratment and bsiC Aninidi hu b zidry pAten'iorl dIva ties 9  

wtfl pzform duties limited to Uwjr kiU, s pescribedp 
under the general 	h xrd 1cL JcctrnF guxdtnce oC vete- 

M 	I 	intry octorS. in case of Pity ( t)ICi) Hr it Ioii 	I [ic 	wi 1'I Seek 

.eJ; of. the coiicotiiQck CA3(VeLv) Gx'-I. -. 	- 	 - 	- 

a 

'I 



r' 	 - 	 - 

A l.tht of kit sCar vt?tcr:I.nury wdiciMOsI/eqUJ pW'?L t;.3 to 
• 	, 	bc .13 used •to SFA(Vety) i u L:-;o er:Jo;ed • Proper uti.1J.a;i Lion 

fAti repieiii ihment of tiiediç1nei should he (ij3 IIX'C(1 by the 
Diiniozisi'  CA$ Grade-I(Voty). 

6 	 As ow' :I.'A( Vety )/unin t thin (Va ty) for each 
Cicieand in the f.tri t instance he ruuFjt cover all reiiiote and 

1 7 14 f* fung villages in his Cii eJc Tlt ihotild first tour with 
Lt.h.CO/CAS Grruh-I where-ever poiz1b.L 	All FJ..t O P cornp 

. 4. chiuld be covered by the pra-vct11J.ti111'y stnff and al'tf?I' a 
I'' 	 st.y of two days move to the next ctmp for' providing 

co;prchensive veterinary covt to the viiingrS In tlnnt sni'en 

	

• I.  ., 	 ______- Ar3it r'ep,ulare 1'OUtit1(?p tlte ptra-vet'1'.ttu1ry 	t.:tff 01U1 t tlUUO 

ite Wi th th(? civic a tiou tHns and nJ.so vis It all riilnioz' 
- . 	 Fifl( major publi.city' camsigns when-ivir held in this rtren0 it 

• I. 	 mu:t be clear-]...uncl-e 	o 	bytiiveLerini--ry tafi-.-th-at_ 

	

•. 	thir services ilwys be free of cost and not in return 
-fol any consideith.tion, w1it-so-ever, 

: 	
41 

	

 

I 	' 	 The charler ol' duties of I)tvi ,jon:il. C,\SGz-I(VOty)/- 	- 

J 	CA-Gr-I p'trzi-veter'J nary ;tLff •" cncJ.oed ao Aunexure -i II 
...................... . zinc 111 for information and strict compliance0 

	

rI...•.• 	••(:.' 	•'. 
-- 

	

]-. 	. 	 Please :,clçflow LecJt' 	'''  

-. 

V.N. WEGI ) 
1' 	 LJL1U1'Y IIJ,PLCOR OLNLUAL(DLV) 

	

• 	j 	It 

- 

I.  

	

• 	 I , 	 - - 

_________ 	 . •-, 

'1 



- 

	 -a.- ,. - 	' 

Ji•J ii1uw.- .t.k.1 

ii.t oi iui'ii 	viiti ii it 	'riu 
iZ ,. 	.............. 

- -_-_------ --- - 	- 	-_ 	- 
_ -_-- 

To visit remote areas/broder villages covered by the 
to render. free vet.rItiary azid Animal lius buridry aid and care 

.....the needy live-stock owner' in I'e.JpC'Ct of live-otOClc1t)OUltVY 
+k ny'n1l oiildnnceJIzthtlUCtiOflS of CA_Qr-I(VettInrY) -- . 	 - 

	

r.y1t 	)i'ttandother supervisory olticers. ..,. 
' 

To remain on tour for,  a minimum of 15-20 days per jnqntb 
imparting door to door veterinary c..ov'er to ffëflve-stock owners  

area under hia charge. 

	

' 	3• 	While on tour, to visit NIP camps for the purpose as 

	

., L 	also to deliver lectures on diflerPnt ilsp' c'ta of Animni Husbandry 
to generat bettor warene among the local people about common 
diseases and hyg.enic manae:unt of lIv-tock for better pro fita- 

	

N. 	bl&ti ,For this purppse, his monthly tour programme will be final- 
\\Ied  wei!1 in ddvañe with the approval of the Circle Organiser, t 

	

— 	lithe concerned CASiGrade-l(Vet) and the A,0. 
. 	,.. 

	

: . .' 	 4, 	.'- io submit his tentativ'e tour progx'ammne for the following 
month through 0400 to UA (ii-l(Vet) ut l'nt it forthnIght in 
advance. 	- 	- -- - 

For every cmile:1mx month to r,uhmiii. L ii drtnIlcd I our diury 
:to his. controli.ing authority to reach him by the 7th of the_. 
following month at the latest. Generally, his touring will be with 
NI.teàrns but only for a day or two at each such camp or with cosj------

' CAS . Gr-I(Vet) Independ ent tc'riu may bc :l1oWP(I i. speLial 
cases by CAL Gr-I(Vet)/C.() wi Ih liii 3pplOVtl of A0/A0. 

6. 	To as .Ls I the LJt i.ji -.1 (Vot) ui j'i ftu ming dciy to (Ity 'JOi k. 

7, 	To properly mairiIa..zi xucndiblc nd non-expendable itock 
stores/equipment etc. is also the stock and Issue 

frxegisters and other records in connection throf, Th'se will be 
4verified by the CAS GrI(Vet) once every quarter and by other 

concerned supervisory officers periodically. AFoØSFA(vet)/UC(Ve

I

) 

'. tab1e(Ye±wil1 be  

To strictly follow the instructions and orders of 
çcAS'..Gr-i(Vet) and other 3uprvisory officers and to orrry out the 

ytorinryci vic a_a ti on proirr , 11111110 ou'vol - 0111gly, 	 _ - 	-_--.---_-----------------. 	-.--., 

£0 ensure that kits provIded to -iIm are properly utilised 
4and4kept ready asper requirement. 

00 	To adminIter only thoe dxugs/mcdicIes which he has  
' 	een taught dr]d Is author.. I. (1 to Ii in hJ0 lie will not :i(finiiiisLor 

: .ntravenoua inject1on/treutment beyond his skill and co,netenCe. 
:j case of any conqiIcat1on he would contact CA3-Gr-1 of his 
(ua for guidance. 

Coti'tld/- 2 

F It 

fv' 

a 

'I 



1 
". t••• 

,. .. 	 . . 	

I 

. .. the Stab? Veteririal'Y Di3pensl.Y/110Sp1tah/t1e etc. 

:: 
: • . 

(these reas / vi1]ge3 will be giVEfl the iOw(St pxthortty). 

..'.'.. . : . 9. 	To submit hs rnottthi.y detEiiecI tour diRx'y hi.gh11hti11g 

1P(t 01 tIie work done duvin the mont[i to h13 CozitroL} 

Qfuicer by the 5tilti of the io11oWiii IjLOILth at the 1ate8t.': 

r! 1 	To ensure that a vetei thaty centres, emergenCY tray 

~ and first aid kitz3 are alw:iys kepti rendy and re9erve to meet 

.--. . . 	. 	
•k:,.ø.fly type of emergency. 

 

C" 	 1 	¶Io correctly prPpre  in  aciv uice  and  submit in time the 

annual/SUPPlemeflt3r'Y vetr.1tirY jildeilt of 
other stores to the 8I3 Directorate, New D

0 hi,thrOUgh the 

I -- : ••.__;
.DivislonRl Oraniser for tiraeiy procurement of stores! 

materials. 	 - 

VuI 
: 

To correctly and epeditiouSlY distribute the veterinarY 

s.tores/kitt etch on receipt among the ,AFO/$FA(VetY) under .  

Qontrol. 

'..' •, 	: 

• 	 : t13. 	To ensure propel-  and up-to-date mintenaflCfl. of medical 

stoCk and d cad utock regist(rB (l n truuientfl/OC ipiucut) and 

........... ;.. ; ...o.ther prescribd (.1ocuments/reco1; etc. 

-- 	 .' 14. 	To ensure th L thu'e i; no &XCe8L utoCkinC pJit.LlY of 

4.41
short-1iCe drugs which may lead to avoidable wastage. To also 

' 1en2ure that medical 5tores held do not become date expired. 
I  

I -  -- - - - —  - - - 	 -- 	

- 

To ke aiOn with the ilStat ep close li 	 hi1 
Husband'rY authorities/ArmY Veteciiiat'Y Hospitals, etc. In the 

I I4 	area of hi9 responsibilitY. 1\lbo to kep himSelf abreast of 
eld as also about i 'developments in his profeusioriul fi

mportaflt 

'Animal U"bandry programlnes/aCtivitieS undertakii by'other 

	

-- 	authox itie/ageiiCie8 u the ai Ca, 	 - 

16.' 	To regularly submit the monthly prpgres report(MPI t) 	•' 	 .) 

in the precribed proforma in respeCt' of his ui'c of cliurge' 

•..._.throUgIrhl8 	
in time so thL'tt he C0r1501l 

dated compiled report reaches the 	I3 DireCturnte, Jew iJeihi 

by the due date. 

• 	17. 	The CA 
(Veteidinary) pontid at t}? Tr:Jnin1r ceii Lxea 

will submit the MPR in respect of 	 gh his work throu 	his 

controlling office!' to the DIG(T) with a cthpy to the Chief 

• • 

:',•, 	 ;f. 	
Yetex'inary .Advicor, 	B Dircorute. 

18. 	To und ertake kind perftrm - uch o thicr d uti. S a: iriay Un 

• 	
• 	 assigned to hi;n by the fl:LL,hel' authori Li's 

1L 	717 

• Sf"2t..Ii 	.i;4j'.,: ', 	 7 I:' 	• 
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Appendix II 
	

/ 

Classification of Technical Posts into Various Groups 

GROUP j_D/FARM T1CIIAN 

1. Farm Superintendent 3U. Senior Cntti 	isul 

2. SuperIntendent 	Dairy) 31- Animal house Keeper 

3. Dairy Farm Superintcndcfli - 
3. I lorikultutal Supervisor 

4. Fanu Manager Forester
, 

 33. 
3 Senior Stockman 

• 
5. Dai 	Manager 

. 
Stockmafl 

• 	.. . Dairy CaWe Managcr 
3. r1flarY Ocr S  

• 	. 7. Assistant Farm Supeinei1dCItl 
37. Senior VeterinarY Assistant 

Assistant)Super1ntCndt 
. 

:uatry 
Vtcr.irY A:' 

JUisii hiii . V.i.,su'" 
i 

It). Junior Garthi' 	SurIIICI'1 .10. iishiiI 	Mitic 

---. 	-. 
 

-  

II. Junior Manager 4 i. 
12. 

Snhi .1 
°1'echni 	A 	t1 

• . 	
12. Junior Supt' 

ulicr •3. J ufflt 	IeciIn'""  
. 

Asstt. Farm M anugemnI 
44. Rice Production Training Asstt. 

14. AssisUUt Mag! 
l5FilOffiee 

46. Baical Assistant 
• 	 16. Field Supervisor 

47. ExtensiOn Assistant 
• . 	 . 

17. Assistant Field Assistant 
48. EntomolOgical Assistant 

• 	
• 	.j18. Field Assistant 

49. HorticultUfal Assistant 
19; junior Field Assistant 

50. LivestOCk Assistant. 
20. Junior Ficld.Assistant.CUm- 

51. 1ctcorOlOgICaI Assistant 
Curer 

52. PhysiologiCal Assistant 
21. Curer 	- . 

53. Plant protectiOn Assistant  
22. Ficldma n 

54. Seed Exchange Assistant 
23. Senior Farm Assistant 

55. Asstt. (Seed Production) 24. Senior Assistant (Farm) 
' 56. Scnor Soil Assistant. 25. Farm Assistant 

26. Junior Assistant (Farm) 51. Stock Assistant 

27. Herbarium Keeper .  Senior tilOCK ,sslstanL 

 & Store Ass Field Plantation 	U 
28. Herbarium Assistant 

60. JuniOn Survey Assistant 

........................
................... .

.. ... . 

ell 

.11.... 	. 

a. 
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I 
N EX U i 

• 	A-42 	COMPILATION OP Fl FF11 CEN1RAL PAY COMMISSION REPORT 

1. 	2. 	 3. 	
.. 

4. 5. 

(I,) 	Sr. Phyalotiieraplat/ 	2375.75-32(Ii1- 140(X)-273.135t) 52,96 

Sr. OCcupaIi9flhI 	• 	100-3500 
Therapist 	

0 

XX. PUBLIC AND SOCIAL HEALTH WORKERS 
MedicalSoclal

' 	1600-500-2300-EB 5500-175-9((X) 52.103 

Worker (holding 	' 	266(5 
qusliflcatlonof Post 
Graduation or Grsdua- 

 

• 	
tion with 2 years 

 

•' diplomain Social Work). 
SoolslWorker/ 	14()0-40-1HOO-EIl- 

. 
55D.175-9(XX) 32.103 

Psychiatric Worker 	50-2300 
................. ....... . .. —(hoIdingqualiflCatIOl) 

• 	00 	 _...ofPosWraduanon.._.. 	____-• 	_-. ... -. 

- 	Graduation with 2 years 
 

c) 	WeIfaieOfficcr ' ' 	' 	1400-40-1600-50- 
• diplon.in Social Work)  

5500-175-9000 104.65  

(Grade 11)/Probation 	2300-EB-60-2600 .' 	I  
O 	

, 	Officer (Grade II)!  - -. 
Prison 	

- 
-•,O 

XXL RADIOGRAPHERSWRAY TECHNICIANS 
Radlographer 	" 	1350.30.1440.40. 50-150-8000 00 52.107  

I 	1800-EB-50-2200 
• (b) "Radiographers requiring a minimum 4000-100-6000 52.107  

/ 	
of 2 years dlp1om/ccrtiflCate 	• 	

••I 

• / 	
afterlOi2 

/XXH. OTHER TECHNICIANS 
 

\ (a) 	Posts requiring Matriculation with some 4((x)-l00-6000 52.111 

experience as minimum qualification for 
0 	 • - 	. 	. 	-. 

direct recruitment .... . 

Technicians with either a Degree in 	
V  5000-150-8000 	

. 

52.111 

Science or Diploma In Engineering 
 

XXIII- GARDENERS AND NURSERY WORKERS 
Sr.Garden Attendant . 	775-12-87144-1025 2650-65-3300- 

. 

55.129 . 	. 

. r,•, 	f 	p 	• 	 • 
0 	 • 	 t70-450() 

Autt. Foreman 	825.15-900-20.1200 3050-75-3950. 55.129 • 

• 	 •• 80-4590 

XXIV. VETERINARY STAW 	
1 	 I• 	f' 	I' 

Entry grade for all posts 8000-275-13500 55.291 1 
1 requiring a degree of B.V. Sc. • 3 	• and Animal Husbandry with I registration In the Veterinary 

Coundloflndisasthemini- 	
0  :.. 	•.. 	• . 	. 

• nia1qualificatio  
AzsutantVeteri- 	" 	1200.30-1560-40- 	5000-150-8000 	55.296 

' 	
i 	

; f• 	.:- 

	

nadan/BloLogIcal 	2040/  
I 	 'I •.. 

• 	k 

/' 



. 	 . 

'ANNEXUT,EFIØ 

CENTR1.L 7WMINTSTRAT1VF 'IRTRUNTL, C1JWT\fIY\Ii BrNCII 

---- 	 -- - - Original Application Nb 65 of 2002 

Date of Order 	This the Uth Day of December,2
002  

- 	- 
The Hon'ble Mr Justice 0 N Chowdhury, Vice-Chairman 

Administrative Member. 

/ 

iie 	[I'JU 	 . 	-- 

Shri Sôraisam ManimaCha Singh, 
Veterinary Field Assistant of 

ssam Rifles now posted at 
— A R Thoubal, 4resideflt of Chingamakha Maisnam 

-. 	
. Leikai, 	Impha1:'We9t District, 	Manipur 

By Advocate S .r 	S.r4.Singh. 

- Versus - 

1. Union of India, 
through the'SecretarY to the 
Government of India, 

..c 	 icF.i 
4 p" 	 . 	 w. 

ow Delhi. 

) . 'he Ministry of Finance, 
through its Secretary, 

/Govt. of India, New Delhi. 

P. 

Applicant 

•' 3 • The Director General, 
Directorate of Assam Rifles, 

Shillong - 793 001 

- 	- 	_k. The Deputy Inspector General, 
MP Range, Assam Rifles, 

... ., 	. . 	. 	Imphal.  

5. The Commandant, 
7th Assam Rifles, 
Trioubal 	

Respondents 

By Sr_A K Choudhury, Addl C G S C 

ORDER 

CHOWDHURY J (V C) 

The issue relates to upgradatiofl of pay scale 

Veterinary Field Tssistant serving in 7\ss3m Rifles 

.4000-6000/- in parity with those other counter parts 

of 

to 

'/ 

,1 

- 



oduced belOw 

'I 

I 	- 
— 	—2 	Mr 	M Singh, learned counsel appeartng for the 

applicant stated that-  the applicant wa', ayitatny the 

I 

- —matter in different forums and failing to yet any remedy he 

moved 'thd ImphIri (7auhati Rih Court in trit 

Petition(Civil) No 798 of 1'J99 rinally by order datcd 

31 12.2002 	the Writ Petition was 	disposed 	of 	directin-j 	the 

applicant' to move the appropriate forum .o 'seek his remedy. 

Herfce this app 	cation before the Tribunal for redressal of 

his 	grievancés 	Mr 	Singh 	also 	pointed 	out 	to 	the 	reply 

submitted by the respondents in which it was indicated that 

the authority 	took a decision ac1vi.iny 	the 	Assain 	Rifles 	to 

process the proposal Of cadre restructuring of the post of 

• Vetrinarv Field Pssistants in the manner 	indicated 	by the 

- communication 	-dated 

17 12 9 9 	The 	relevant 	text 	of 	the 	said 	communication —is • 

I 

(i) DD(Pers) BSF. has intimated that a 
proposal for cadre restructuring of 
Veterinary staff is being processed by 

them. I7 1I3P is also processing the 
proposal on the same lines. Assam 
Rifles was advised by Dir.(Pers), MJIA, 
to process the proposal for cadre 
restructuing of the post of VFI\. 

To 	maintain 	uniformity 	in 
education,il qualification and pay 
scales as recommended by the Fifth Pay 
Commission, Assam Rifles was advised to 
process the proposal in consultation 
with the BSF and ITBP, so that a 
similar proposal on uniform lines is 
formulated. 

As the posts of Veterinary sEIf 
in 8SF and ITBP are cornhatisecl while in 
Assam Rifle,s VFls' are civilians, to 
maintain the uniformity in the rank 
structure, Assam Rifles were advised to 
propose the combatisation of these 
posts as well. 

z –  '-• -- • --- .-- 	-----' -'- -• 



I 
1j;;i:b. i1E 

(iv) 	Since 	the matter 	is 	already 
subjudice, any decision for upyradation 

• ............... 	 of pay scales in 	s;am fl.ifles can be 
taken after finalisatiori of the Court 

-, 	 case." 

- 	 Mr- 	 for the- applicant has also 

drawn our attention to tie communication sent by the 

........ 
	 Ministry of Home Affairs dated 31.3.1998 indicatingits mind 

..'t; 	 implementtion of upgraation of the pay scale of 

,1 

inary Field Assistants in the Assam Rifles. The said 

ncation clearly indicated the clecis ion of the 

rity for revising the pay scale. 

3 	We have heard Mr A M Singh, learned counsel for the 

—applicant and also Mr A K Choudhury, learned Addi C G 	C 

- for the respondents at length Considering the facts and 

circumstances we are of the opinion that the matter requires 

no further ad;udication from our end The Government as 

- 	 taken a decision in principle and in view of the pendoncy of 

the Court proceeding the authority did not take any step for 

- 	 implementation of the matter. In view of the clear statement 

made by the respondents we dispose of this application with 

a direction on the respondents to implement the undertaking 

- 	 s e..cpectitiously as possible, preferably within a petiod of 

three months from the date of receipt of this oLder 

The appliation thus stands disposed of. There shall, 

coo 
A. ......... 

owevvz ,  be no order as to costs. 

- - - 	 I- 	 - - --- 	 - - 	 I  

sd/VICE CWUU - jif 
sect, I 	. 	• 	 S/ mUiuu (id) 	- 	-. - 

- -  a1t  C A 91h 



	

0 	
0. 

GovernIflfll of India/Uharat Sarkar 

Ministry 0111 onu A ITairsIG nh Man (ia layn 	
.. 

• 	 •• 	 - 	

S 

S .. 

- 	 New I )elhi1 II it' 	the OCIOL)Ci, 200.I 

• 	 'Io,._ 	 - 
' 1

1he l)irector Geiiciitl 
- AssamRWCS 

Shillong- 793011 

Subjeet .A,NQ.bI2ftO2 lilet! by SIii S,Miuil Macha Singh in CAT 
 

	

 
Be 	I PY 	

Rs 40UU60UO/.- 

I uidiite& t*ik i to tnii Ict(er No 11101 Si 162/20O3LLCg 
29.9.2003 on the subject citcd above and to convey the sanction of the coinpetcilt 

•  autlmriL w grant that 
revised pay salc of lts.4000-6000/ in place of Rs.2tM)-

4900/- to Sun Mani Macha Siugh. Veterinary Field Assistant: of Assatfl I lies, 
with iithncdiate effect in compliance ol (lie order given L)y the Hon'ble Guaha(i 

• . .Bench of Central Administrative Tribunal in O.A.NO.65/2002. 

2. • 'ihis issues with the approval of tvlinistry of 
Finance vide their 

U.O.No. 12/52/99-IC' dutd 17.10.2003 and Integrated Fiimnce Division of 
MI IA 

vide their Dy.No. F.2082/FilhV/03 dated 27,10.2003. 

0 	

0 	
Yours iiiiiIiI'IIy. 

(P1)cb) 
SectioILi)lhiCct 

Copy to :-. 	 • 	 - 

	

I . 	. PAO, MHA, New Delhi. 
- ----I'AO, Assam Rifles, LaIt.t.iiiuikhla. Shillotig. 	. 	 -. 

• 	-. 	3. 	.FA:AR, Shihlong. 
4. 	Ministry of Finance. I )cpiilIIncIII I I xjeiidi1irc (I('). 	

. 

• 	• 	5. 	I )U :ACR5 1 P tstute New I l Iii 
Fin.V (M1IA) 
Pcrs.111 Sectkm, MI L'\. 

8. ••.  I,( )\J, 
9. 	Guard 1"iIe. 

_Copy for iiiformatioi .19 :-
1. 	,PPStoJS(P).. 

• 	 0 	
. 	 ( I'Dcb) 

Section Oflicer 

Are  

H- 

• . 	
0 • 	• 



\ - 	 , 

- L::2:_?( 	lb , 	 , 	

0• 

- 	- --- The Chief VeterinLy Otficer, 
Gov.rnmnt of Jnuia, Hiiiistry of Fbm2 Ajfairs, 
Office of the L)irectorte, ..3.k3., 

; 	
( 	 ast k31.00kV, R.I.1uram, New I&aLhi.LIJJ66. 

(Through prQpar cnanitei). 

Subject 	Reqist foi: rconsL1CratiOL )f FMVS 

.. 	: 	• 	 py  3cnl. 

'.:Sirj 	 . 

	

: 	
With due respect, 	th2 u LersigflU nave the hon.a ___I 	

fo11ovig few lines unier your kinu cunsiueration and_necessary .  

action. 

Itiave submitte-1 this application in rio 

FM 	 i Ve's taken on dtect racrutnint vice uate 14194Ahaay 

were paSSU "iiemntacy Animal Husbandry and Veterinary Sciendd 	t 
, 	examination" under I.H.Dept. Govt. of Manipur at VtiflLY FiIU 

- Assistant Traitiing Centre, Ibrompat, Irphal (rianipur). As per 

- I 	 recruitment Ruies of 'r a  Field As$tt. (Vety). I submitted required / 

Bti_ifl j(fl 	f appoint- 

-ment as per viie No. IVRA-2(2/92 j).JJ14791°92 data.1 1-7-94 

(rnc1.No.1) and ais I attend1 th official .utiaS work duna  

asiSFA(V) as per vety • 1i 	stoci Asstt./ Stockment/ Utesser's 

Animal Husbandry and Diarylng Dayt. ministry of MriXtLturG, 

WI 	 Govt.. of india vide j,, 53-71/38-T(U 	17'-.93 and vide 

'Noo 57/VT/a$BI94(Ii)/646'47 datid 3-6-c5 	ncl0o.2 	3. As pr 

C.C.S. (Vaty* staff's) ru.e a thas pay is Cale Of 4nimu iLusbPrnUry 

`Asstt,I tockinnt/CmpQUnder/S took Asstt. anU 1rssr has revised 

*nQ accepted to R3.4OQU.1U.M"6UJU SLflC2 1st Jan., 196 	nclubeu 

..LL 	No 4) of page No. 87 & 91 of 'Accumu'iatiofl of 5th lay Conriissiofl 

part B/C). And simLilarly Fie*.d Ustt'. Vty) of Assain KLfL 

Department, Ministry of 1-Icirne Att'ires, (vt. c,f India nas rc1v3d/ 

revised z accepteA 952)-lLU"2515'J) to 40 -1U)-b0J) SLrIC3 

last year. But tilt 	 .±: u.r 	ntt. has not 

revLSaU & accept 	thG cla of 4UJ)-iuJ-bUUU0 In autter say, 

tJe essential QusA.ifictii.n of AWan z.A.(v, ars equivint 

:auajlifictlon as per recruitrrnt rti's in our. uptt. It tas be'i 

tki causes of moral dowii aajrist tn-a ,.IutL3s of our iFAM staffs. 

-' That th abo i -t 	cosiUer-t icf— py-scaL for 

SFA(V)'S in your L)eptt. Simiilrly F. k.(V?ty) 01 As,aIli RiEi 

Deptt., 1inistry of jum Atfaiis arid 	1r 	ruJ.s Vty. 

Staif), ovt. of india in public Iatto 	 - 

Thank you. 

s cU. - Au ( ten) only. 
Yours tait1{uA.iy, 

St'11 

, )r 	 Oflic'2 of tn i.L). ./ aLhartwa(L$ihar, 

• 	
( Trnp. •ttaCh). 

AdVeCpy to1a(V..D. 

	

- 	 I 
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--- 	 - 

Goverrnflt of India 	 j 
MifliStr) of home AIfaJxs 
DirectortC General 

—.— j  
Special IService BUrOaU 

:J East n1ock.v.n.K.pura m 
• I 	" New De1I.t-11006 6 . 

Dated the 14.5.02 

/ Memorandumo 

- 	Please refer to his Memo No.6/Vet/SSB/2001/VC'h'245 dated 
23.4.2002, forwarding therewith an 4piication of Shri Ch0Sunil 

- Kumar.SPA(V) regarding reconsideration of Pay Scale of S?A(V). 

The Scale of pay of other designated post prevailing in 
the other Zpartment can not be made applicable in this Depart- 

attached 
I men€7The post is designa$ed as SPA(V) the scale of pay 

11  to the post of S?A/Head constable will be admissible to the . 
incumbents holding the post. Hence iJndividual concerned may be 
informed accordingly. 

y 

irtisregard circular Memo* of .  this HQrsN0.30/SS13/ 
Ced(-opyënCkoSe 	) may also 

please be referred to 

This issue with the approval of I.G.(pers)0 

Enclos: 	As above. 

Sd/- 13.5.02 
KlMAL R1M ) 

ASSISTANr DIRECTOR (EA.IV) 
To 

The C.V.O. 
SSB-HQrS. -- 

1 NewDelgi0 
- 

. 	 . 

• . I.--.- 


